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(b) Need to have further pig iron
capacity during the Fourth Plan period
s being reviewed in the light of the
expected demand and available
‘tesources.

Allstaasnt of additional Jand tn Badll
Industirial Estate (Delhi)

3448, Shri B 8. Sbarma:
8hri Onkar Lal Berwa:

Wil) the [Minister of Sndustrjal
Development and Company Affairs be
pleased to state:

(2) whether the industrial units at
Badlj Industrial Estate have requested
Government for the allotment of addi-
tional land adjacent to their unlt-
wherever possible; and

(b) it so, the action taken in the
matter?

The Minister of Industrial Develop-
ment and Company Afiairs (Shri F. A.
Abhmed): (a) Yes, Bir.

(b) The development work on
86 acres of land under the Badli
Industrial Estate Expansion scheme is
in full swing. The land will be allot-
ted as soon as it is fully developed.
The request of units located in the
Badli Industrial Estate will also be
considered on merits for allotment of
ndditional land at the time of allot-
ment of developed plots.

Funttioning of Units in Badil
. Industrial Estate (Delhi)

8409. Shri B. 8, Sharma:
: Shri Onkar Lal Berws;

Will the Minister of Industrial
Developmont and Company Affairs be
pleased to state:

(a) the number of industirial units
at Badli Indusirial Estate which are
actually functioning at present;

(b) the number of such units which
ave not in production and from what
< ate;

‘(¢) whether Government have as-
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(d) it so, the details thaeol; and

(e) the action taken to get the
units re-started?

The Ministes of Indusirial Deve-
lopment and Company Affairs (Bhah
¥. A, Abmed): (a) Six,

(b) One unit with effect from 1st
July, 1968,

(e) Yes, Sir,

(d) Inadequacy of finances, short-
age of raw materials and improper
working have been reponsible for the
clasure of the unit,

(e) The allottee was promised all
reasonable assistance. But he has
failed to get over the difficulties.
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Badli Industrial Estate (Delki)

3410. Shri B. §. Sharma:
Shri Onkar Lal Berws:

Wil the Minister of Industrial
Development and Company Affairs be
pleased to state whether Government
have been able to provide raw mate-
rials to the industrial units at the
Badli Industrial Estate so as to rum
the units to their full capacity?

The Minister of Industrial Deve-
lopment and Company Afiairs (Shri
F. A. Ahmed): No, Sir. Upto the
period April 1965—March 1968 the
import policy declared by the Gov-
ernment of India was very restric-
tive. It was therefore not pomsible
to feed the full capacity of these units.
However, during the licensing period
April 1965—March, 1968 when Stata
ceilings were sliotted for the frst
time, for import of raw materials
licensed by the CCI&LE, the units in
the Badli 1ndustrial Estate wers given
special consideration by the Delht
Administration and allotted extra
foreign exchange by way of additionat
weightage to the extent of 28 per cent
over snd above their normal entitie-
ment.

During the period Apd 1908
March, 1087, industrial units tn Bedll
Industrial Retate were récormmended





